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ORDER
CP No.14994&BP/NCLT/MB/MAH/20r7

On verification of the I'etition, since it appears that date oi L)efault has not

buln reflected in the Form filed b)' the Petitionet the Petitiurer is hereb\ dire.ted k,

Dlentior the date oi Default bv filing.l separate Affida\ it on b('for('tht'nc\t d.rtt'ot
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NAME OF THE PARIIES: Shri Karvir Nivasini Mahalaxmi lspat Pvt. Ltd.

Abhishek Corporation Ltd.
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